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Application for the post of President of Rajasthan State Consumer Disputes Redressal
Commission, Jailpur

(@ () Full Namo

(in English capital

letters)
(i) = Please affix your
R i) Recem
(b) Father/Husband Namic Photogreph
{c) Date of Birth \—/

(d) Address with télephone Nos., Moebile No., Himail etc.

(i) Permanem Residential address

{ii) Present-Address

{iii) Mobile No. & E-mail

(e) Educational & Professional Qualification (Graduation and onwards):

(N Date of joining as High Court Judge
® Date of Retirement as High Court Judge (if Retired)
¢h) Name of Parontal LHigh Court

{i) Does the applicent suffer any disqualification as per Rule-5 of Cansumer Protection (Qualification
for Appointment, Method of Recruitment, Procedure of Appointment, Term of Office,  Resignation  and
Removal of the President and Members of the State Commission and  District Commission) Rules, 2020
) Englosure:

Copy of appointment warrant as 1ligh Court Judge.

Signature,
(Name)
DECLARATION
1 do hercby declare that the above information is tue & correct 1o the best of my
knowledgoe and nothing has been concealed by me.
Signature
{Mame)

Place
Date




RAJASTHAN HIGH COURT, JODHPUR
No./RSJ/Estt.A(i)/03/2004/ 5 5 9. 8 Date : 31/08/2022

Copy forwarded to following for information and necessary
action:-

1. Hon’ble sitting Judges of RHC, Jodhpur through their P.S.
Registrar (Admn.}, RHCB, Jaipur with the request to circulate it
amongst all the Hon'bte Judges sitting at RHCB, Jaipur through
their P.S.

3. Hon’ble Judges who have retired in August, 2021 and thereafter.

A Computer Cell, RHC, Jodhpur to upload it on website of

Rajasthan High Court and E-mail to retired Hon’ble_ludges.

—————a o



